an=

Title: Reference made by the Hon'ble Deputy Speaker to the incident of land mine blast at Dantewara district in
Chhattisgarh on 29 November, 2007 resulting in death of 12 persons including 10 jawans of Second Mizoram Reserve Police
Battalion.

MR. DEPUTY-SPEAKER: I have a very important announcement to make. Please sit down.
...(Interruptions)

MR. DEPUTY-SPEAKER: Hon. Members, on 29 November, 2007, 12 people including 10 jawans of the Second Mizoram
Reserve Police Battalion were killed in a landmine blast at Dantewara district of Chhattisgarh.

The House condemns such acts of violence perpetrated against innocent people and the law enforcing agencies.
The House may now stand in silence for a short while as a mark of respect to the memories of the departed souls.
11.03 hrs.

The Members then stood in silence for a short while.

SHRI A. KRISHNASWAMY : Mr. Deputy-Speaker, Sir, I have given a notice to raise an important issue regarding the plight
of Tamilians in Malaysia. ...(Interruptions)

MR. DEPUTY-SPEAKER: Let us have the Question Hour first. I will listen to you after the Question Hour.
..(Interruptions)

MR. DEPUTY-SPEAKER: I will not allow it at this point of time; during the 'Zero Hour', I will try my best to accommodate
you.

SHRI A. KRISHNASWAMY : Sir, my notice should be taken up first. ...(Interruptions)
MR. DEPUTY-SPEAKER: After the Question Hour, I will listen to you.
...(Interruptions)

SHRI A. KRISHNASWAMY : It is a very serious issue. It should be taken up first. We are raising this important issue here.
We the Members of Parliament from Democratic Progressive Alliance of Tamil Nadu take strong exception to the derogatory
remark made against our beloved leader, hon. Chief Minister of Tamil Nadu, Dr. Kalaignar M. Karunanidhi by Malaysian
Minister on Thursday, 29th November 2007. ( Interruptions) How can he make derogatory and uncalled for remarks against
our leader? The Government should intervene in that matter.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND BROADCASTING (SHRI PRIYA
RANJAN DASMUNSI): Mr. Deputy-Speaker, Sir, I just want to inform you that the hon. Minister has informed me that there

is a Conference; he is busy up to 2 o'clock. He will come back to the House after 2 o'clock. He shall take it up and shall
inform the House.

Q). FISRI DA ACBG + 3UIEIst AAGA, Yol Dicl B dIG 53 Rwr Y 3oral i) g aga sivfts yeet 3| #AAfdRn i RBogall w3 srarar 81 33 3,
agi difes A3 S 38 ) 31U Yretepict B dl i dictol &Y srofafer IS, ... (cuator)

SHRI GURUDAS DASGUPTA : It is not the question of Hindus; it is the question of Indians.

IUTeRAET ABNGA | SId FC2 3BT, dd GRIdY,



(Q.No. 221)

SHRI N.N. KRISHNADAS : The ICDS Scheme in this country is playing an important role in child development, health care
and empowerment of women in the country.[r1]

These Anganwadis are actually the nutrition centres especially in the rural areas of the country, and everybody knows that.
Lakhs and lakhs of Anganwadi workers and helpers are dedicated and actively involved in the project but their living
condition is very pathetic. They are getting only a meagre remuneration, which is not at all adequate for their survival. I
would like to know whether the Government will increase their remuneration on a humanitarian ground and also whether
the Government will consider to absorb them as their direct Government employees.

SHRIMATI RENUKA CHOWDHURY: Sir, this supplementary is not connected with the main Question. This is a very devious
route taken by the hon. Member but I have great pleasure in answering his question.

First of all, this issue was taken by the court and the court has said that Anganwadi work is considered to be a voluntary
work and they are paid only honorarium. Frankly speaking, as an individual I also feel that they should be paid more. You
will also appreciate that the State Governments use these Anganwadi workers beyond their capacity, such as for census
work, etc. Many States have voluntarily come forward and contributed towards the kitty. I think, other States also should
look at that. If other States also match the grant that I give from the Centre, then maybe I can look into raising their
honorarium a little more. These are honorariums and not salaries, and the question of making them permanent Government
employees at this juncture does not arise.

SHRI N.N. KRISHNADAS : Sir, the hon. Minister has mentioned in her reply that the Government has decided to extend
Anganwadi centres in a great manner. We are thankful to the Government for extending this project. But the condition of
these Anganwadi centres in every area, especially in the rural area, is very pathetic and poor. According to the guidelines
for implementing ICDS project, the Panchayati Raj institution should purchase the land and construct building for that.
Sometimes, these Anganwadi workers and helpers approach the hon. Members also and request them to construct the
building under MPLAD Scheme. So, while extending it in a great manner, I would like to know whether the Government will
consider relaxing the present guidelines for utilizing the Fund to purchase land and construct building of these Anganwadi
centres.

SHRIMATI RENUKA CHOWDHURY: Sir, first of all. I am very grateful to all the allies and the UPA Government partners, and
we decided in our Common Minimum Programme that we would address the issue of Anganwadis across the country,
wherever the demand had arisen. Now, with the common concept where we say that we should decentralize, you must
appreciate that the Government of India has given Anganwadis to various places. Now, how they are functioning and how
they are to be constructed are the issues which really should be taken up by the State Governments. You will appreciate
that we give everything from the Centre and we are held accountable here while the State Governments are not doing what
they should be doing at any given point of time. Some States have good practices but some States do not have good
practices.

Already we had approached the Chairperson of MPLAD Committee who was kind enough to give consent that we would be
able use our MPLAD fund for construction of Anganwadis. ...(Interruptions) Yes, we have already done that. All of us
collectively should do this. It is not just the role of one Minister or one Government. After all, children belong to us.
Unfortunately, children are not the vote bank. Only very few people bother to contribute towards this cause. Children below
18 are not eligible to vote now. ...(Interruptions)

SHRI RAVI PRAKASH VERMA : Children can mobilize the vote bank. ...(Interruptions)

SHRIMATI RENUKA CHOWDHURY: Anyway, I thank you for saying that. In the 11t Plan we have asked for a proposal
where we said that they should be taking up construction of Anganwadis.[h2]

The land should be supplied by the State Government. I think, that is something, all of us can agree on. After all, I cannot
produce the land there. So, the State Governments must come forward and allocate the land; and the Anganwadis would

be built in the 11t Plan.

oft diclog AR wloloflal Iurerel Sff, ¥ MU 3Rt § b 3muol A=Y 3foIU Yoel Uwol b Hicpl &= Siam a1 Jeaford A off vor.ual.



PWIGRI Sit of el it gt uw fére &, 3 snuds sireer 3 arotofl aicft Sft & oot 3 een araar § b cewEI 4 St ¥ A6 Alsol el 3 AR
$AW 3foctold acdl @l ofl iftea s fEer siar 8, 339 aga ofirn sz wfien g o 8) ofa 9% 3 as uldelson acft eff, aa -3
wrott, S Usfid sl saer At anfe @i gor B geersrR Prerd A, Afdsor 331 awb Ag arer 8 b it usfid Brereft 2, acd 331 @ srase smet ugy
312 ufgrel @t Raen 3 8, @=iifds as Ieidb ol eIrRKD ordl At 3 ag Vet ordl At 3 b 33 & 2w b,

HABIG, T G91 il sifdwer fBrafor @zol arct 8l &) Ioidb YeeIal ai Al 51 gk ot zifdri dioft, A &3 i acen| sAfeTe 3 MU #HeeeT A
DR A Dol AGAT g &b U¥ 391 & Ic12 U 331 Aol DI Jclicbol ol alfde) 3is.2f.81u1. & sfocsla acdl @I fou el arell St ywBl &,
3t dfoflef¥er a1 aiiz 3ahl St &l S 306 3T Yeelsr #lsior & i W &= smesn, daft orr Farze ses1 36sN 3iiR Ugol # 3oTdl ol
eI TRl 3y Dt OIS Aisten e weh ?

offerc) Yureot dierd): 21, 3 sifolact ddaR @) qund Jon aradl §, d@iifd 3odlol glorid! AET 3orT &) U A 3 b S/ D a1 el wcal B
Uifted 38R Sl A 3 o1l G31, dd AD d [AgHId DA doiol| Jodlol A 9l fe1gsel dlb wal b aca o1 & aifaear &) &t as 3l 2 fop At
gforem 3 add 2020 3 ) Sraret Sor a1 & Aom VA cller gAY ot 3 &l I3, St wan & Raer A1b,

#BIG, &H Bog, WDR I 32 A Aol umT @2 a0 gont @2 oidl fsmary 3] This is completely decentralised. @ Brderl saar 3¢
slofdicat ol 3t 3) U3 a1 3 &) archl Aa o e daoidicA it &) Vil forwrid A2 ur aga 3 &) 3 MU AT w2l arsdl g b [ am
looking into this matter. amu @1z 333flc Rav &5 7 fopft B v uRie oft o ordf Jar archt g I am tightening the reins and we will
see that the children get nutritious food, supplementary nutrition, 3 fére og @R o PEdcrE 301 3| a6 & B

SHRI ABDULLAKUTTY : Sir, about 23,000 Anganwadis are functioning in Kerala under the ICDS project. The performance of
these Anganwadis is outstanding. They are imparting trainings to children in a very thematic and play way methods. But on
the other side, there are a lot of private nursery schools, which are mushrooming nowadays; and their functions are very
sophisticate and complex. For seeking admission into nursery, they conduct interviews of children *under five years of age,
which gives a lot of burden to the children.

I would, therefore, like to know from the hon. Minister whether the Government is planning to bring in a new legislation to
control the unscientific private nursery schools.

SHRIMATI RENUKA CHOWDHURY : Sir, this question does not come under the domain of my Ministry. It comes under the
Ministry of Education. It is about the nursery admissions and the process for nursery school admissions. We deal with the
welfare sector where we look after the children of poor families and poor people, who are compelled to go for daily wages.
We do not have any discrimination. We take every child, who comes to us. Hopefully, we will continue to do that till the
GDP rises so much that people can look after their children on their own. We are also providing crA”ches for working
women at various places. So, we are not involved in the business of nursery admissions.[r3]

SHRI GURUDAS DASGUPTA : Sir, the hon. Minister has been very enthusiastic as she appears regarding the ICDS workers.
But the fact of the matter is that the ICDS workers are paid at different levels in different parts of the country. In one State,
they are paid Rs.1,000 and to be on the higher side, another State is paying them Rs.4,000. There is no standardization of
working condition and pay scale. But they are doing job disproportionate to the payment that they are receiving. Therefore,
may I ask, through you, the hon. Minister to say whether she is going to increase the honorarium on a particular date?
What is the timeframe that is being proposed for the increase of the honorarium? This is part (a) of my question.

Part (b) of my question is whether she will call a meeting of the State Ministers and look for standardized service
condition and workload of the ICDS workers.

SHRIMATI RENUKA CHOWDHURY: I have already addressed this issue for the previous Member of Parliament when he had
asked the question.

MR. DEPUTY-SPEAKER: The first part of his question is not answered.

SHRIMATI RENUKA CHOWDHURY: Regarding the first part, I do not know when I have said that I will raise the
honorarium. So, he is asking me for dates. I cannot give a commitment. The day I become India's Finance Minister, I will
give it. But till then let us look at other issues.

SHRI GURUDAS DASGUPTA : Will you consider it?

SHRIMATI RENUKA CHOWDHURY: Gurudas Dasguptaji, you are a seasoned enough politician to understand that I cannot
make assurances like that in Parliament.

SHRI GURUDAS DASGUPTA : You should take up with the Ministry of Finance.



SHRIMATI RENUKA CHOWDHURY: We, both of us, will sit and persuade the Minister of Finance later But you will
appreciate that the responsibility and the onus lies on the State Governments who use or misuse the Anganwadi workers
for their own purposes such as census survey and other things, and they should rationalize the work. I cannot bring out a
one side 'fits-all' formula across the country because different States have different needs and the need-based services
what we cater to.

MR. DEPUTY-SPEAKER: Now, Shri Bhanwar Singh Dangawas. First of all, you will have to go to your seat.
oft sfaz Rie sivrianry : 3ureet #igice, #91 st e 3 gost ywal & srejafer yarer &l s
JureAst AL & Slb &) 31U yfdsy,

off siaz Ris sEmar : 3urel Adle, Ad] #ASle aga SRIIRDG & 3l asfsed &t aga &ddt ) a=n amu ug aanssht &5 5t vor.sft.aier. i
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@1 981 crsfepel @l Jcesl TR AEE Dol 3] T TAT MMUDT FeJJer 31?7

offarc Yurest dierdl: sureer ardlc, it arsfipen 18 arer & @ar 391 Bt 2, Iordb fore Il A 'fApeldt ifes s’ & sfocsla gar o yroal af
Giftc 3G ugdr 28 &) AR St dcTiberZ G13ec &, A GITlY FAeolac of ofdl I 3| 3y AfS A T Asslac 32 AICRI DY TAWT DA 3, Al 3 Iab
férw oft Sreee wwelt) 3 el Ve ordl wEst

off ofaz Riz sierant @ #iglcen, gl 32e Isiere @ il dw a8 AR ofdl ugd 3
ofiareil Jurest dlierst: 9, snudl Smeia A A usdl Asiedrel A 9= wxall)
oft sTas Ris sPIER] & agd-asd oS,

off wadlu SHEN @ touals 3ureet AHalge, Gt Fiefl ABlcn ol aArRN @b 2 s A ivkars! & ab2 B JU 82 36 ©I DRI g &
SIIET &) Astoll JRIeT 3 3ff o are act 28 2 siiz apfl St o daadfr ool o 2@ &, 39 oft oG st @it w2 aai g¢ ot safer o aicft Sicen
3 Silololl d1adl & b aar dr wdl yulsier 3 b sl 3 va &l ops, a1 siskiarst adbs 31 se? a@ifs a8 agd & weavmnl i
wRIusrt Thi 3, oial oft ag ThhT srcdt avs A acrd! 2, 33T 331 Isw F [AeRT Uz A1 yuma usar & Riden orte g bt afie ot el
@I USAI &) 9gd SP1al A 46 3915 ans & aiiz aga 3 fgiusil of ug @al & fib vw & oPiE 3PR & GI-6l iPeIars! adb2 3x b, dl 3oib HUT
Sit 3112 1R Jol AU B DRI I dciial @I 3T 3, 33 A 32 3rcdl g A, JYare U A ©2 A 3R acdl B Awra i A 3l off sreedl spfdredr
forem 2rbar?

IUTEAST ABNGA & Fcft ARG, HIoToflRI AT Sliololl ATE & [ aRIT Uab SiPlerarst a2 bl SPIE Y aielerarst adb? e s Jad 37

SHRIMATI RENUKA CHOWDHURY: Sir, I think one thing that all of us should learn to understand first of all & omee gferm 3t
Ot DI Sre1E ordl 8, 1S Wam Jor ol 3, Sl &A1 J91 B, Slal aA derbez FbIaA 3 ol A acal @ Jaren Racra & 3z Jamina o 3] ag
v 333 3) g3t @ ag 2 &b siererarstst 3 gy S cllel ugdl A &- v ar 3 3l v Bcuz &) Gloll acdl I STl BIA &) FART AS GIRT
8 fop 113 werror 9 gat 212 ef¥ars) @ J9reicnsst @2 3R vd fGon dwe X sz Gy 33 a2 9 3 snft g fay odl @2 Awdt g @ ao
sad! §.0w.2f. 3T U8 Aq P of ) usdl A a1 adb 3|[r4]

SHRIMATI KRISHNA TIRATH : Madam, he is asking for two workers. There is only one worker and one helper.
.. Interruptions) He is asking for two workers.

SHRIMATI RENUKA CHOWDHURY: That depends on future. Let us see how many children are there. e 3 @1z @g @5 Jor a2
a &Y adb? 23 Bl @I 3 uar ad > od w2 &l & @ g, Al fib: ag amy ol & wwen, They have now expanded and we have mini-
anganwadis and anganwadis-on-demand etc. @wd uz at & dior acal &t Szmwmer waa & We cannot bring a uniform policy like
that.

SHRIMATI ARCHANA NAYAK : Mr. Deputy-Speaker, Sir may I know from the hon. Minister of Women and Child
Development whether the Government has set up any monitoring mechanism to see that the funds earmarked and allotted
under the ICDS reach the eligible persons and the funds are utilized properly by the concerned agencies. Thank you.

SHRIMATI RENUKA CHOWDHURY: Sir, this is the need of the hour and I congratulate the hon. Member for having identified
the real root cause of where the issue lies. But, I think, the best monitoring system I can wish for, Sir, is the public
representatives here who will look into their own constituencies and put the pressure there for the local bodies to deliver
the issue. We give money, we have given crores of rupees. We have made so many outlays. If they do not reach the real
beneficiary, then I think somewhere it is a collective failure.



MR. DEPUTY-SPEAKER : Thank you.

(Q. No. 222)

off arzada Ris s & sueer srdlGw, Rsiclt &t gy Jor 3 Rocera 3 doma v e 2w 3, it Jor B et get af 60 yferora s o & a1 8,
ciftpor 331! Rsicht o1dl frer &t 8 aiie 33 exrada b gu &) vordluift o1 gy ot 3 3iger Yoiae ceme &, Afdbor Yo 3 amer ao vd ot ot
Tl &) 3 3Muds 1EH 3 Fcf} Sif A Silolell AIEAT § b @@l SIRA AIDR BT DIS Wellol & b Usid 31 9ff vordidizft 6t aew 31 PIS groiae eemn
SIesn ?
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IAIDR of JieT B, dl 3 Sree vordidixt aiferaoiiyl @1 forder dor b c1gr & & 3l Sels WIE 3 o) PR Usid IFDR B a3w A et andt 3,
Al & 512 DRI DI

off Jaca Ris disan : surearer adica, Qo off waast, 2006 3t swaRR a1 & 3k S/ orhl oilclel 3 cIRN aRN, ad Ioalal & & iy
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fererz 31 fasictt @1 3ide &, et & oaft &7
MR. DEPUTY-SPEAKER: Actually, this particular Question was related to the State of Punjab only.

SHRI SUSHIL KUMAR SHINDE : Yes, it was restricted to the State of Punjab, but I know the situation in the entire country.
Therefore, I can reply to the Question asked by the hon. Member.

MR. DEPUTY-SPEAKER: All right, you can do it.

off goltear o NI @ e o ft DA wstoror ol fven &) Sta A smel Ao A BARIA eshorot oidl w2 8, da dw g Awe g2 oidl gol
arelr 3 3ma Y1 Aerst o b Avger swaoldic dl Acclidicdt wm wadl &, A wpr s @t 8l wvon &) afe sl B cfter el Srorar & @R
oTél ¢idl, Al UG DI oIel BIeN| &3 AGG ol b fe1e, As=ieT ol &b o dure &) Sidt anft war o fop t.ow.2ft. & aew A el aifge, sme 3.3,
&I T30 A clal aifge, & AGe BIol B fere gl ave A dar &) [er & a2 3 off 7 wson argen o fAErR v ama 3 smn gan yroa &, fasielt
P @2 3, ST6i eI dlLuel.uw, dgd D & dacleld 3R a6 B e 3, o Sfil sifae 3 eefifdster w2 S a1 e, onserarst Sft of Yot ger ey o adren
argoll o A JAa geat sAfere &, alifds Iodiol BARIE wdlorer ordl faver 2...(cuawrer) Y #ft, Ricror sft Elom, AA & sATY ur Jsia 311 MU, 89
AP frerr @2 ). (@)

MR. DEPUTY-SPEAKER: Now, nothing should be recorded except the Question being asked by Shri Avinash Rai Khanna. &
anucht uret & snaafl &

(Interruptions)* 3€]
Jureagi A\ ; o1 i oo oldl S,
(Interruptions)* 3€]
MR. DEPUTY-SPEAKER: Shri Shahnawaz Hussain, please sit down.
...(Interruptions)
MR. DEPUTY-SPEAKER: Nothing should be recorded.
(Interruptions)* 3€]
MR. DEPUTY-SPEAKER: Whosoever speaks without my permission should not be recorded.
...(Interruptions)
oft 3rfoIror IRT Hool § uE Fawnfi e, ficiclt or e & Rar 8, et 2ft owfl o o, A B @1 ol &
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SHRIMATI M.S.K. BHAVANI RAJENTHIRAN : Thank you, Mr. Deputy-Speaker, Sir, for giving me an chance to put a
supplementary.



If T am not mistaken, when the former Power Minister of the UPA Government was here, there was a proposal to start a
hydro power project with a sum of Rs.400 crore in the coastal area of southern Tamil Nadu, that too, in the coastal area of
my constituency, Rameshwaram. I would like to know from the hon. Minister of Power, through you, is there any proposal
pending before the Ministry? If yes, when will it be implemented?

I would like to place it on record in the august House that there is an acute power shortage in Tamil Nadu due to
failure of rains.

SHRI SUSHIL KUMAR SHINDE : I do not have information at the moment because on the coastal line, I have just mentioned
in the House that we are going to have two ultra mega projects in Tamil Nadu. These coastal projects would have imported
coal supplies. I do not have information at the moment about the hydro power project but I would say that we are
considering two ultra mega projects on the coast line.

SHRI PRABODH PANDA : Thank you, Sir. Though my question is not related to Punjab, but even then, the Minister is kind
enough to respond to other questions related to the power plants in different States. In different newspapers, already a
news item have been published that in a new Atomic Power Centre is going to be set up at Haripur in Contai, West Bengal.
Has the Union Government received any proposal from the State Government for setting up an Atomic Power Station there?

SHRI SUSHIL KUMAR SHINDE : I would have replied but this question does not come under my purview; it comes under the
Nuclear Department.

(Q. No. 223)

DR. THOKCHOM MEINYA : At the very outset, I am very grateful to hon. Minister Shri Raghuvansh Prasad Singhji, and Shri
Chandra Sekhar Sahuji, for a comprehensive reply given to my question.

My supplementary is this. Keeping in view the increasing demand of fuel, and particularly, bio-fuel in the country, and taking
into consideration our limited oil reserves, I want to know from the hon. Minister, through you, Sir, that when we are going
to encourage and fund extensive cultivation of Jatropha to NGOs and individuals.

SHRI CHANDRA SEKHAR SAHU: At present, we do not have any provision for providing funds to the NGOs. For 2005-06, we
have provided funds to the tune of about Rs.49 crore; and for 2006-07, Rs.49.50 crore to 19 States, just on pilot basis to
have Jatropha plantation. We have not provided any funds to the NGOs. The hon. Member has asked as to when we are
going to have it. There is a Mission, which has Phase I and Phase II, and the matter is under its consideration.

Sir, that proposal is under the consideration of the Group of Ministers. After that, there will be five lakh hectares of
wasteland in the country to start with for Jatroph plantation - Phase I and Phase II. After the Group of Ministers decide,
then Mission would start. We would definitely at that point of time and as per the recommendations of the Group of
Ministers, think of providing funds to the NGOs.

DR. THOKCHOM MEINYA : Again, taking into account the funds being pumped in, in the form of financial assistance
provided so far, may I know from the hon. Minister, through you, what is the percentile increase, I repeat, the percentile
increase in the procurement of Jatropha seeds and corresponding increase in the manufacture of bio-diesel?[r8]

SHRI CHANDRA SEKHAR SAHU: As I have already replied, the Rural Development Ministry has given it to the 19 States.
The States also have taken up the Jatropha plantation through their own agencies. So, the States also have their own
initiation and started the Jatropha plantation. The IOC also has started its own research and development and it has also
initiated the Jatropha and other plantations for bio-diesel and bio-fuel; the Railways also have started it in 25,000 hectares
of land.

In the case of Andhra Pradesh, the plantation is in 15,000 hectares; Chhattisgarh has it in 1,04,000 hectares, Gujarat has it
in 39,800 hectares, Karnataka has it in 7,600 hectares, Railways have it in 25,000 hectares, and thus, the grand total, in
the case of Jatropha plantation, is 5,70,000 hectares.

I have already replied that under the Mission, there is a target of adding about 20 per cent of bio-fuel and bio-diesel to the



original figure, which otherwise we will be importing.

SHRI B. MAHTAB : From the answers that have been provided to us, that has been laid on the Table, six States have been
provided around Rs. 8-10 crore and it is only Chhattisgarh which has received more than Rs.21.5 crore for this wonder plant
Jatropha cultivation which is considered as an alternative to the fossil fuels and an answer to climate change.

My question is, is the Government aware of a study based on the field work in Chhattisgarh, Maharashtra and Rajasthan,
and authored by eminent environmentalists Vandhana Shiva and Mani Shankar, which states that the tribals are being
denied their inherent right over the land use and is threatening their food security. Is it true that in 11 million hectares of
land, Jatropha will be cultivated? Has the States been told to identify the marginal and poor soil as the Rural Development
Ministry is in charge of land in the overall situation?

I would like to understand from the Minister, whether he has asked the States to identify the marginal and poor soil, are
the tribals being denied their right over the land by this cultivation because a report is in circulation. May I know whether
the Ministry is aware of it or not?

SHRI CHANDRA SEKHAR SAHU: I have already replied that it is now under the consideration of the Group of Ministers. We
have not at all given any direction to the States to identify it. But there is a category-wise wastelands in India, which
comes to about 6,38,518.31 sq. kms. throughout the country.

There is a list for the State-wise wastelands that is available. If the hon. Member wants, I can give him in writing.
MR. DEPUTY-SPEAKER: You may please give him.
SHRI CHANDRA SEKHAR SAHU: I will give him in writing.

Regarding tribal people being denied their right, which he has just mentioned, I have also gone through a report in the
newspaper; definitely we will look into it.[MSOffice9]
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(Q. No. 224)



SHRI NARHARI MAHATO : Thank you, Deputy Speaker, Sir. The Ministry is implementing the Remote Village Electrification
Programme for providing basic facilities of light, electricity in remote un-electrified census villages and remote un-electrified
hamlets of electrified census villages where grid connectivity is either not feasible or not cost-effective. But the performance is
being shown very poor. I would like to know, through you, Deputy-Speaker, Sir, from the Hon. Minister of New And Renewable
Energy what steps have been taken by him to fulfill village electrification through solar and biogas energy to meet up the demand
during 2007-08.
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SHRI NARHARI MAHATO : In my State West Bengal the performance of this programme is very poor. I would like to know
from the hon. Minister, through you, Sir, as to whether the Ministry aims at setting up biogas plants in West Bengal during
2007-08.

off fRreIT FAdHaR & 3ureet #ElGe, A Aloloflr G & acbe A JeAd ofdl & feb ufum doret I A6 drRimH Sid ol ac @1 8, afed ufm
doret PR 3R dadtst @1 3 sifierocor @won aredr § b apft sadt 25 ad g3 et & 3uetgw 3, asi Ricaz Jaclt araBre st skt 8, sz
3331 221 SAAHADIol Goiat B fere ufia @orret dadtst ol UMt G srm &) 3 ool AGI DI Sl 9lel Gall, A 3ol SoIwIdIGe! I
3uSe @2 Adb b ariPk s uar Soieglel Yiolae o sial aw a3, bl 3oalal aat &t &, 308t & &l yfern 3t 60 Rpciare & g
eIl UIae Slolglol @I Riad ad 261 &, R o dadtst o sforfomfea frr & 36t v @s Fuw 3o1mr cen 3 iz arbl dar st fem 3
303 @pild Al atidi, s3cIIyR 3l faeretar 3t cremier 400 @3t @t fesieft &t s 38t 3

Jureast Ay | off eii¥oq awjare - sufderd o,

off a1 gouret Aca  AElGA, Aloloil Jicfl Sft o 3ol 3712 3 Arferaor oft Jicteor B & el Mievel cfior adl 3 grzer seal I Rl orian
arY sidl sl af¥rRll @1 Asar i & srr &) st A Fuif o ariska & aal @ @ 8, Afdver as g B My weon us W@ 8 [ St
ASAR 3MBS G0 90 &, Jotdl gl e ygor wdl off orél & Srafds sAmT et 38592 Siai Bs & e A fsiclt o1&l ugd! & 33 sends &, e
atia o1 fAegcftasaor waon &) [R11]

gal2 Al @d VA SeIP 3 Slal g2-g2 aw B3 A fsrclt ot @1 srarer & dor ordl 2k 3 g7 B w=n @ @F, A3 Ak &) ueat A Sromye
fererror 2101 &k 8, Sigi Garer @1 ef¥en 8, ag sien oidl & g2i¥ dc u2 &, asi vw cira bl siardt 8, as et @I &I 8 dlolofler AiRiG fAster grur
gl il &, 3ol it Arel @I 81 &, 3AfeTu 35¢ 33 @12 3 Sl 3

off 3Ic onEsTaTst g3lol & a1IcIy2 3 oft fImaT @1 setrept 8
MR. DEPUTY-SPEAKER: Silence Please.

...(Interruptions)
MR. DEPUTY-SPEAKER: Please put your question.

off 3191 purea Area : 3 uceln $t a1 a3 81 g ameIeiyz 3 ot eI @1 senapt 3 fAErR A @d SPEl ue B[s B aent 3 il w1 Sasm el A
Al KRR ADR ®lel 3 +3 sierp AlS g3 3) A dl fapra & e sl & a7 #id] [iftra & 8, afdpol fawrt foren a1 2a1 &, @ 331
UeT aeldl & b ggor IRDR of v aft yama sel ui¥enrst @ fgdigpa @l & 1o dbog, I®R b urd ofdl a1en 3| dg dbael afSeredl 3id) aar 3
& ali2 farar & oirar u2 @let e @1 1 D2 23 3, Afdvor A B @rll B fére 3o urer v oft yara ordl 2)...(cuawror) s b g sicft
faepra & fere fabeal Riferar 3, s21 yrat b ferlaa 32 3 e a1 srevst A udr act sidr 3, @it s [AsR @I o & ordl 3) sAfere 2R guae
f3erfer 3fts aen & Jrawedt 8. (ater)

off Itta Fotot Big "cictol’ & 3iUol 3cTol JlcT agi aen faper.. . (xHatel )

off 3191 ura Ared : e 3t Y o1dl 3, Srafes 3y sl It & offer uz e A e ... (cagero)
JUTEAET AEIGA: 3UBI Yool 81 SR, 31 31U d SIY,
....(aer)
3UreALT HAGA: TAI 30U SiATdl oId] Iofoll AEA? 31 Sdld FHololl ABA &, el PUA o5 GG,
...(caaeret)

MR. DEPUTY-SPEAKER: Nothing would go on record except the speech of the Minister. Please sit down.
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